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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 14th November, 2025

S.0. 5193(E).— In exercise of the powers, conferred by Clause (37A) of Section-2 of the Railways Act,
1989, the Central Government hereby notifies the following project as Special Railway Project as mentioned in
column (2) of the table below in the State mentioned in column (3) of the Table, with effect from the date of
publication of this notification in Official Gazette.

TABLE

“Special Railway Projects”

SI. No. Name of the Project State/UT
ey (2) 3)
1 “Construction of Road Over Bridge (ROB) in lieu of L.C.No.314 at Km 605/20-22 Odisha
between Berhampur (BAM)-Golanthra (GTA) stations of Khurda Rd. Division.”

[F. No. CAO/C/RSP/BBS/2025/ROB No.314/37A]
SUDHIR KUMAR PARIDA, Chief Engineer (Con-III)
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